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Direct Recruits of the Indian E\cono-
mic¢ Service - .

2296. SHRI T. CHANDRASEKHAR
REDDY: Will the Minister of
FINANCE be pleased to state:

(a) whether it ijs fact that the
Indian Economic Service direct re-
cruits who joined in 1960 are not only
stagnating 1n the scale of Rs. 1100—
1600 but will also continue in the
same scale for next 5-6 years;

(b) if so, what are the prospects of
those direct recruits who are in the
initial scale of Rs. 700—1300 and
are likely to slide down by about 200
places as a result of the recent judge.
ment given by the Supreme Court in
February, 1986; and

(c) what steps Government have
taken or propose to take to improve
the career prospects of the direet re-
cruits of the Indian Economic Ser-
vice?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARI). (a) No,
Sir. The Direct recruitment to Gr.
IV of Indian Economic Service start-
ed only in 1968, based on IES Exa-
mination, 1967.

(b) In itg judgement dated 11.2.86,
relating to the Indian Economic Ser-
vice, The Hon’ble Supreme Court has
directed the Union of India to prepare
a new seniority list in Gr. IV of
Indian Economic Service. The pro-
motee officers to Gr. IV shall be as-
signed seniority with effect from the



